FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
CAR BAZAAR AUTOMOBILES PRIVATE LIMITED OPERATING IN TRADING OF
CARS AT GOREGAON (WEST) MUMBALI 400104

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along Car Bazaar Automobiles Private Limited
with PAN/ CIN/ LLP No. ICIN NO U50102MH2011PTC225161
PAN NO AAECC6615J)
2. | Address of the registered office Registered Office
Office No.3 & 4, 1st Floor, Building 24,
Shastri Nagar, Vaibhav CHS, Goregaon
(West) Mumbai 400104 INDIA
3. |URL of website NA
4. | Details of place where majority of fixed | There are no other Assets except Bank
assets are located Balances and Advances.
5. |Installed capacity of main products/|Not Applicable. The Corporate Debtor was
services in the business of dealing in Cars.
6. |Quantity and value of main products/|Business is lying closed since the last 4
services sold in last financial year ears.
7. |Number of employees/ workmen There are no employee / workmen
8. |Further details including last available |Please write email to
financial statements (with schedules) of [cirp.carbazaar@gmail.com with a copy to
two years, lists of creditors, relevanticamkg59@gmail.com to seek further details
dates for subsequent events of thejghout the Corporate Debtor.
process are available at:
o |Eligibility for resolution applicants Please write email to
under section 25(2)(h) of the Code is [cirp.carbazaar@gmail.com with a COPY to
. . camkg59@gmail.com to seek further details
available at: about the Eligibility for resolution applicants
under section 25(2)(h) of the Code
10.|Last date for receipt of expression of | 14/06/2023
interest
11.|Date of issue of provisional list of}24/06/2023
prospective resolution applicants
12. |Last date for submission of objections to|29/06/2023
provisional list
13. | Process email id to submit EOI cirp.carbazaar@gmail.com with a copy to
camkg59@gmail.com
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Date: 25th May, 2023

ahesh Kumar Gupta -
Resolution Professional For
Car Bazaar Automobiles Private Limited

IBBI/IPA-001/TP-P00478/2017-2018/10866

Regd. Add. C / O AEMG & Associates, Chartered
Accountants, 202, New Heera Panna Industrial Estate
Opp. Business Park, Near Virwani Industrial Estate,

(East), Mumbai -400063 (Maharashtra)
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